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[English]

Employment Assurance Schemes

1852. SHRI T. GOVINDAN : Will the Minister of 
RURAL AREAS AND EMPLOYMENT be pleased to state:

(a) whether the Government are considering the 
request of Government of Kerala to extent the Employment 
Assurance Schemes (EAS) Programme to 16 more blocks 
situated in the remote Western Ghat areas where 
Scheduled Tribe population is higher; and

(b) if so, the details, thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF 
RURAL AREAS AND EMPLOYMENT (SHRI CHANDRADEO 
PRASAD VARMA) : (a) Yes, Sir.

(b) All the remaining non-EAS blocks of Kerala will 
be covered under EAS during 1997-98.

Allotment of Plots

1853. SHRI O.P. JINDAL : Will the PRIME MINISTER 
be pleased to state :

(a) whether the residential plots have been allotted 
to the members of the Panchasheel Co-operative House 
Building Society Limited at Mohali (Chandigarh), Punjab;

(b) if so, the details thereof and the time by which 
the allottees are likely to be given possession of plots; and

(c) if not the reasons therefor ?

THE MINISTER OF STATE IN THE MINISTRY Oh 
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER 
OF STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (DR. U. VENKATESWARLU) : (a) to (c) It has 
been reported by the Government of Punjab that the 
Panchsheel Co-operative House Building Society Limited 
has approached State Government for allotment of plots. 
The Society however, applied for setting up of a Colony 
but the land proposed for the same falls in the "Controlled 
Area” under the Punjab Government Property Regulation 
Act.

Before a licence is granted to the Society for setting 
up of the Colony, it is required to be registered as 
Promoter, which action has not been done by it so far.

[Translation]

Discontinuation of Supplementary JRY

1854. SHRI BACHI SINGH RAWAT ‘BACHDA’ ; Will 
the Minister of RURAL AREAS AND EMPLOYMENT be 
pleased to state ;

(a) the reasons for discontinuing the supplementary 
Jawahar Rojgar Yojana in Almora and Pithoragarh district 
of Uttar Pradesh;

(b) the measures being taken to tackle the problem 
of unemployment in the rural areas due to discontinuation 
of this scheme; and

(c) whether the Government propose to reintroduce 
the supplementary Jawahar Rojgar Yojana to provide rural 
employment ?

THE MINISTER OF STATE IN THE MINISTRY OF 
RURAL AREAS AND EMPLOYMENT (SHRI CHANDRADEO 
PRASAD VARMA) : (a) to (c) No scheme named 
Supplementary Jawahar Rozgar Yojana was in operation. 
However, Intensified Jawahar Rozgar Yojana implemented 
in 1 2 0  backward districts of the country was merged with 
the Employment Assurance Scheme (EAS) w.e.f. 1.1.1996. 
EAS is a demand driven scheme under which districts can 
some up for release of next instalment after utilization of 
50% or more of the available funds. This can take care 
of unemployment in the district.

[English]

Bureaucracy a Fiasco

1856. SHRI RAMSAGAR : Will the PRIME MINISTER 
be pleased to state :

(a) whether the attention of the Government have 
been drawn to the news-item captioned “Bureaucracy a 
fiasco: Chief Secys call for the revamp” appearing in the 
Times of India’ dated November 21, 1996;

(b) if so, the details thereof; and

(c) the reaction of the Government thereto ?

THE MINISTER OF STATE IN THE MINISTRY 
OF PERSONNEL, PUBLIC GRIEVANCES AND 
PENSIONS AND MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI S.R. 
BALASUBRAMONIYAN) : (a) Yes, Sir.

(b) and (c) A statement is laid on the Table of the 
House.

Statement

The news item ‘Bureaucracy a fiasco: Chief Secys 
call for its revamp* appearing in the Times of India’ dated
21.11.96 relates to the press note issued by the 
Department of Administrative Reforms & Public Grievances 
on the conclusions of the Conference of Chief Secretaries 
held on 20.11.96.

The import recommendations of the Conference of 
Chief Secretaries are as follows :-

(i) There is a need for steps of reorganise work 
procedures, for delegation down the line and an 
effective management information system acces­
sible to all. Simultaneous steps to address the 
right sizing of public services are necessary.


